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Pollution by industrial establishments in Madhya Pradesh

†1122. CHAUDHARY MUNABBAR SALEEM: Will the Minister of
ENVIRONMENT AND FORESTS be pleased to state:

(a) the details of the complaints received during the last ten years against
different industrial establishments for polluting the Betwa river and ground water
of Raisen district of Madhya Pradesh along with their names;

(b) the action taken on those complaints;

(c) whether any action has been taken against the polluting industrial
establishments; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATI JAYANTHI NATARAJAN): (a) to (d) As reported by the
Madhya Pradesh Pollution Control Board (MPPCB), the details of the complaints
received during the last ten years and the action taken by the Board are given
in Statement (See below). The water quality of river Betwa is being regularly
monitored by the MPPCB at various locations including at intake well Raisen.

Statement

Sl. Name of Complaint Main subject Action taken against complaint

No. complainant received from of  complaint and inference

and date

1 2 3 4 5

1. Dr. Yash Hon’ble Minister, Regarding With reference to complaint, an

R. Sampat Department of pollution in inspection was carried out by the

19.02.2003 Housing and Betwa River Board Officers and it was observed

Environment by M/s Som that the treated wastewater was

Distilleries being stored in the lagoons during

Limited the rainy season and used for land

application and other purposes

during winter and summer. No

discharge of wastewater outside the

factory premised was observed.

†Original notice of the question was received in Hindi.
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1 2 3 4 5

2. News Complaint Regarding With reference to the pollution
published in received in pollution in news flash in the news papers,
Hindustan MPPCB Head Betwa River the Board took cognizance
Times News office by various of the same and after due
Paper on industries of inspection, notices and directions

07.01.2003   Mandideep were issued to defaulting industries

for corrective measures.

3. News Head office Regarding

published in damage of

Nav Bharat crops of

News Paper Village Sirkia

on 23.12.2002 Tehsil-Goharganj

by various

industries of

Mandideep

4. News Head office Regarding

published in damage of

Dainik Jagran crops near

News Paper Bhojpur and

on 16.12.2007 Mandideep

by various

industries of

Mandideep

Achievements of MDGs in Health Sector

1123. SHRI SABIR ALI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the success rate of National Rural Health Mission (NRHM) specifying infant
mortality rate, measles immunisation and maternal mortality rate;

(b) whether Government is satisfied with the implementation of the Mission;

(c) whether Government’s attention has been drawn to the news item which
appeared in the Times of India dated July 02, 2012 under the caption ‘India will


